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Mitra Committee's Report on 
Dowlaishwaram Aalcut 

2016. Shri Kiadar Lal : 
Shri Vishwa Nath Paade)' : 

Will the Minister of Irrigadon aad 
Power be pleased to refer to the reply 
given to Unstarred Question No. 1504 
on the 3rd March, 1956 regarding Mitra 
Committee's report on Dowlaishwaram 
Anieut and state : 

(a) whether Govemmenthave considered 
finally the report of the Mitra 
Committee on Dowlaishwaram Anieut over 
the River Godavari ; 

(b) if so, the result thereof ; and 
(c) if not, when it is likely to be consi-

dered finally l 
The Miaister ollrrigadon sad Power 

(Shrl Fakhruddia Ahmed) : (a) Yes. 
(b) The recommendations of the Com-

mittee have been a=pted and forwarded 
for necessary action to the Government 
of Andhra Pradesh. 

(c) The question does not arise. 

Cheap Plots For Pavement 
Dwellers in Delhl 

2017. Shrimad Savitri Nigam: Will 
the Minister of Works, BOUlling sad 
Urbaa Development be pleased to 
state : 

Ca) whether any new scheme has been 
chalked out to provide cheap plots to the 
pavement dwellers in Delhi; and 




